CENTRAL ADMINISTRATIVE TRIBUNAL
CHANDIGARH BENCH

CP No0.060/00059/2017 IN Date of decision: 25.07.2017.
OA No.060/00468/2014 &

MA No.060/00714/2017 &

MA No.060/01074/2017

CORAM: HON’BLE MR. JUSTICE M.S. SULLAR, MEMBER (J)
HON’BLE MR. UDAY KUMAR VARMA, MEMBER (A)

1. Gurpinder Singh S/o Sh. Balwant Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

2. Manmohan Singh S/o Sh. Khem Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

3. Om Parkash S/o Sh. Sham Lal, working as Senior Technician,
O/o Chief Administrative Officer Railway, Diesel Locomotive
Modernization Works, Patiala.

4. Darshan Kumar Sharma S/o Sh. Sant Ram, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

5. Kuldeep Singh S/o Sh. Prithvi Raj, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

6. Jagdish Singh S/o Sh. Gurbachan Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

7. Adesh Kumar S/o Sh. Ranvir Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

8. Vimal Chander S/o Sh. Mubhia, working as Senior Technician,
O/o Chief Administrative Officer Railway, Diesel Locomotive
Modernization Works, Patiala.

9. Daljeet Singh S/o Sh. Nirmal Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel

: Locomotive Modernization Works, Patiala.
g&gy/ 10. Sukhvinder Singh S/o Sh. Harbans Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel

Locomotive Modernization Works, Patiala.
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Harjeet Singh S/o Sh. Kartar Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

Raj Davinder Singh S/o Sh. Major Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

Nirmal Singh S/o Mehar Singh, working as Senior Technician,
O/o Chief Administrative Officer Railway, Diesel Locomotive
Modernization Works, Patiala.

Jatinder Pal Singh S/o Sh. Inder Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

Anil Kumar S/o Sh. Lalji Srivastava, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

Harmel Singh S/o Sh. Malkiat Singh, working as Senior
Technician, O/o Chief Administrative Officer Railway, Diesel
Locomotive Modernization Works, Patiala.

Pawan Kumar S/o Sh. Ram Lal, working as Senior Technician,
O/o Chief Administrative Officer Railway, Diesel Locomotive

Modernization Works, Patiala.
...PETITIONERS

(Present : Mr. Rohit Seth, Advocate)

VERSUS
S.K. Luthra, Chief Administrative Officer Railway, Diesel

Locomotive Modernization Works, Patiala.

Maninder Kaur, Senior Personnel Officer, Diesel Locomotive

Modernization Works, Patiala.
...RESPONDENTS

(Present : Mr. G.S. Sathi, Advocate)

ORDER (ORAL)

HON’BLE MR. JUSTICE M.S. SULLAR, MEMBER (J):-

At the very outset, learned counsel for the respondents has

placed on record the copy of the order 21.07.2017 (Annexure R-2),

whereby the Hon’ble Apex Court has ordered to maintain the status

quo in SLP (C) No.018844/2017.

N



In view of the pointed order of status quo passed by Hon’ble
Supreme Court, no further action is required to be taken in this
matter. Therefore, the instant CP is hereby dismissed, at this stage.

Needless to mention, the petitioners would be at liberty to file

fresh CP after the decision of indicated SLP by the Hon’ble Apex

Court.
v Vet W
(UDAY KUMAR VARMA) (JUSTICE M.S. SULLAR)
MEMBER (A) MEMBER (J)

Dated: 25.07.2017.
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